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DELHI VIDHAN SABHA
LIST OF BUSINGSSS
Tuesday, august 8, 1995/Sravana 17, 1917 (Saka)

....... -

1l. Questions entered in a Separate list to be asked and
answers ¢given. ;

2. Shri Madan Lal Khurana, Chief Minister to lay on the
Table of the House a copy of 'The action Taken Report
on the Sewa Ram Sharma Committee Report.

3. Prof. Jagdish Mukhi, Minister of Finance to lay on the
Table of the House a copy of 'The Delhi Tax on Entry of
Motor vehicles Into Local areas Act, 1994°',

SPECTAL MENTIONS
4. Matters to be raised by llembers given in a Separate list.

...............

5. Shri Mukesh Sharmas
Shri Deep Chand Bandhu:

+ "to call the attention of the Minister of Industries
tc the situation arising out of deaths of inmates
and sexual abuse of females in the Tihar Jail."

MOTI ON

- e w

6. Dr. Harshvardhan
Shri Ramvir Singh Bidhuri

to move the following ;-

"That this House do agree with the Eighth
Report of the Business Advisory Committee
presented to the House on 7.8.,1995."

a3

MOrI ON
7. Shri Nand Kishore garg
Shri 0.P. Babber:™
to move the following :-

“That this House do agree with the Sixth Report
of the Committee on Private Members' Bills
and ReSolutions presented to the House on
7.8.1995,.v

o.a.o--.-52/
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BILLS TO BE INIRODUCED

Ppof. Jagdish Mukhi, Minister of Finance to move for
leave to introduce 'The Delhi Tax On Entry of liotor
vehicles Into Local .ireas (Amendment) Bill, 1995°'.

ALSO to introduce the Bill.
- MOLTON UNDER RULE 103

Shri Gauri Shanker Bhardwaj to move the following
motion s~ ‘

Mthat a uniFform Civil code should be
implemented in the National Capital
Territory of Delhi."

P.N. GUPTA
SECRETARY



